i Petition Ma. 28/TL/2023

i el ety Rty Comission

Enderok Sillking, 26 Janpathy Nesy Deim-110001
el Fhonos 23353505, EAXL 46763023
Dated: 20.03.2023
NOTICE UNDER CLAUSE {a) OF SUB-SECTION (5) OF
SECTION 15 OF THE ELECTRICITY ACT, 2003
An application undar Sections 14, 15, 72(1)(e) of the Eleciricity Act, 2003
(the Act) has been mada by Kishtwar Transmission Limited, F-1, The Mira
Corporate Suites, 1 & 2 Ishwar Nagar, Okhia Crossing, Mathura Road,
New Dethi-110065 to osiablish inier-State Transmission Systein for
“Transmission Syslem for Evacuation of Powar from Pakaidul HEP in
Chenab valisy HEPS-Conneciivily System” on Build, Own, Operate and
Maintain (BOOM) basis consisting of tha following elemants:

Transmission System Evacuation of Power from Pakaldul HEP in
Chenab Vailey HEPs — Connectivily System

S. . Scheduled COD
No. Name ofTransmlsslon Element S o
Effective Date

1. |Establishment of 400/132 kV pooling station at

Kishtwar (GIS) along with Bus Reacior at

Kishtwar pooling station by LILO of one circuit

of Kishenpur - Duthasti 400kY DiC (Quad) line

(Singls Circuit Strung)

i. 400 kV pocling station with 420 kY, 41.67
MVAR, I-Phase Bus Resclor — 4 nos.
(including cns apare unit)

ii. ReaclorBay~—1no.

Future Scope: Space for
1. 785/400kVICT along with bays—3nos.
ii. 400/220kVICT alongwithbays—2nos.

fii. 400/132KVICT along with bays—2nos. Malching

Iv. 765 kV line bays along with switchable line|  timeframe of
FaaciaJapos, Pakaldul HEP

v. 400KV Linebays—8nos. i.e. 01.04.2025

vi. 220kV Linebays—4 nos.

vii. 132V Line bays—2nos.

vill. 765 kV Reactor along with bays—1 nos.

L ix. 400kV Reaclor along with bays—1 nos.

2. | LILO of one circuit of Kishenpur— Dulhasti 400
kV D/c(Quad)line at Kishiwar

3. |2 Nos. of 400 kV bays at Kishtwar (GiS) for
LILO of one circuit of Kishsnpur — Dulhasti 400
kV D/c (Quad)line

400kV linebays—2 Nos.

4. 11 No. of 400 KV lins bay &t Kishiwar (GIS) for
2nd circuit stringing of Kishiwar — Kishenpur
seciion

400kViinebay—1Na.

5. | Tx656.67 MVA, |-Phase 400/132 KV ICT along
with associated bays at Kishtwar Pooling

station :

. BB.B7 MVA,l-Phase 4001132kVICT-7n05.|  Matching
(including one spare unit) Timeframe of

ii. 400kVICTbays—2nos. [Kishtwar pooling

fi. 132kVICTbays—2 nos. Station

iv. 132kVBus Couplerbay—1no.#

6. |4nos.of132kVbays
- | 132kVlinebays(GIS)—4£nos.

#To{uliil the requirement of bus switching scheme.

Note:

I.  Implementation Time frama:

Sl. No. 1-4: to be implemented in matching timaframe of Pakaldul
HEPi.e.1.4.2025

Sl. No. 5-6: fo be implemented in maiching imeframe of Kishiwar
pooling Station.”

2. The applicant has been sslected as the Transmission Service
Provider with the lowest levelized transmission charges of T388.46
million per annum on the basis of the compsiitive bidding carried out
by PFCCL, in accordarice with the Guidelines issued by the Ceniral
Government under Section 63 ofthe Act.

3. The Ceniral Transmissicn Uiility of India Limited vide its ielter dated
6.1.2023 has recommended for grant of ransmission licence lo the
applicant to establish the proposed transmission system.

4. Based on matsrial available on record, the Commission has, vide
order dated 20.3.2023 in Petition No. 28/TL/2023, proposed to issus
trensmission licence to the applicant for establishing the ransmission
sysiemasnotedinpara 1 above.

5. A copy of the appiication, along with its annexures and enclosures,
made by the applicant for grant of inler-State transmission licence o
Kishiwar Transmission Limited before the Commission can be
accessed at the websile v sterlilepower.com or inspected by any
person in the Commission's office by following the laid down procedure,

§. Motica is hereby given in pursusncs of clause (a) of sub-seciion (3) of
Section 15 of the Act that suggesticns or objections, if any, 1o the |
Ceommission's proposal to grant ransmission licence to the applicant, %
as gforesaid, be sent to the undersigned by 11.4.2023 at the above {
notad address. The stggestions or cbjections recsived after the |
specified datoshallnot be considerad. -4

7. The gpplication shall be izken up for further hearing by the §
Cemmission on 13.4.2023. Any person who files suggestions or §
objections may in his/her discration atlend the hearing, for which no |
TADAshall be peid by the Commission. Sdi- |

(Harpreat Singh Pruthi) |
Secretary |




